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Central taxes and duties would b «  
about Rs. 3 5 crores less than what 
the State w ou ld  have got under the 
Second Finance Comm ission's recom ­
mendations. But this ii expected lo 
be m ore than made up in future 
years as a result o f the increase in 
percentage o f the States’ share o f 
incom e-tax and considerable increase 
in the number o f  shareable excises.

Indian Troops In CoDgd

S075. Shri Reddiar: W ill the M inis­
ter of Defence be pleased to state:

(a) the number o f division and th« 
equipm ent sent to Congo from  the 
beginning o f U.N, Operations; and

(b> the expenditure incurred there­
on T

The Minister o f Defence (Shri 
Krishna M enon): (a ) At the request 
o f the United Nations in 1960, admini­
strative units ot the Indian Arm y 
w ere despatched to  the Congo to pro­
vide logistic support to the UN Forces 
there. Theso consisieij of some per- 
ionnH  for  the Keadquartrf>rs o f ONUC, 
a military hospital, Provost Section, 
Supply units including Air Despatch 
Seotion, Signal Units and the Field 
Post Offlcc, making a total o f 61 offi­
cers, 30 JCO's and 637 ORs.

Later on a further request from  the 
U.N. for combat troops, an Indepen­
dent India.n Brigade Group comistlng 
ot 127 officers, 129 JCOs and 4,599 
ORs, was despatched 'to the Congo in 
M arch-A pril 1961,

These units carried their normal 
complement o f equipment and stores 
with them.

A t the request o f  the United Nations 
e catiberras aircraft w ith necessary 
personnel and spares, and two Air 
Control Teams w ere despatched to 
the Congo in October 1961.

A lter the first turnover o f the 
Indian Contingent, Indian Brigade and 
A ir Force personnel, the present toUl 
■tiength o f  the Indian porsonnai In 

the Congo i«:—

OFFICERS 
ARMY 191 
A fR  FORCE 19

JCOS ORS 
178 3 .1 7 7

93 Ainnen
At the request Of the United Natixxns 

additional ammunition and signal 
equipment required by them for  use 
ot our troops, have also been supplied 
from time to time.

(b ) The expenditure incurred upto 
the end ot March 1962 comes to 
Rs. 1,83,99,809 out o f  which all e r ti*  
ajid extraordinary expenses are re­
coverable trom  the United Nations.
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Trade In Nicobar Islands

2017. Shrlmali Savltri Nigaw: W in
the Minister of Home AJIaira be 
pleased to state:

(a) the outcom e o f Oovem m ent'a 
efforts to persuade the State Trading 
Corporation to take up trade in N ico- 
bar Islands; and

(hi why in the meantime minhnum 
purchase prices, prescribed in Trading 
Lioence issued by  the Chief Commis­
sioner o f Andaman and Nicobar 
Islands for  N icobar and Kancowrie- 
Islands respecU r^y, are not Riltablr




